
134



135



136



137



138



139



_.-,.i..r11]:n_)\,|qr:irr=:l>\\$vrili&_:,-:: j$!. r:. { - -:

F. No. I O-9 6 I 20 t0-tl..ttt
Government of India

Ministry of Environment, Forest & Ciimate Change
(fA-iII Section)

Indira Paryavaran Bhawan,
Jor Bagh Road

New Delhi - 110 0O3

To Dated: 1gs June, 2015

The Dlrector,
M/s Ankleshwar Cleaner process Technologr Centre Ltd.,
24O4-O5, GIDC Industrial Estate,
Ankleshwar, Bharuch - 393 OO2

subject: Establishment of common Effluent rreatment plant (cETp) atGrDc rndustrial Estate, Ankleshwar, Dist. Bhanrch, Gujarat byM.ls Ankleshwar cleaner process Techaology centre- ttd.
Arnendrnent in Environmental clearance dated og.o9.2o13 - Reg.

Sir,

This has reference to your letter No
18.02.2O15 seeking amendment in the
03.09.2013.

2 M/s Ankleshwar Clealer Process Technolory Centre Ltd. was accordedEnvironmental Clearance for the establishment oftorn.rron Effluent TreatmentPlant (CETP) at GIDC inciustrial Estate, Ankleshwar, Dist. Bharuch, Gujarat
lI !h" Ministry of Environment & Forest (MoEF) vide lretter No. lO-96 /2OtO-tA-IIi dated O3.O9.2013.

3' The Ministry of Environment, Forest & climate change has consideredthe application. It is noted that the present proposal is for amendment inEnvironmental clearance dated 03.09.2013 
-for 

establishment of cETp forlndusties of Ankleshutar, Panoli etc generating Ammonical Nitrogen containirtgqfftuent with other contaminqnts.

4' The p.oject y?" examrned by ttre EAC in its 146tr, meeting held on 9ft -i lth March , 2OlS. The project proponerrt inlbrmecl that:

i' The project was conceived in 2010 considering major industries in GIDCAnkleshw'ar and Panoli generating specific typ"e of effluent for which theEC was granted in September 2bis. ouring thi* period most existingindustries have instalied and commission-ed pre-treatment facilitiescaptivit5r, thereby reducing the ioad from these industries upto 75OKL perday' As the project has already taken off, the project proponent would liketo extend its services to industries located iri districts within 15o km ofGIDC Ankleshwar generating waste water containing abnormal pH,volatile organic compounds, Total Dissolved sorids, .Iopp., and otherpollutant load irrespective of t].e size of industries for a minimum lock-inperiod of 5 years. This will result in overall improvement of industrial
EC -Amend-Acmcl t page I of 3
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output as well as achieve quality production with zero defect atd zero

effect.
ii. Unit allowed to accept 3 MLD of industrial effluent however after pre-

treatment only 2 MLD shall be treated at CETP, hence the change is
proposed'

iii. irroposea to accept waste water from outside Ankleshwar, discharge to
ETi FETP shall i]ncrease tlee overall load on t]re existing CETP of ETL,

which would in turn disturb the performance and have an impact on

environment. To reduce this impact it is proposed for the amendments'
The list of equiPments is as ttnder:

"MEE/ NNR ytitl't Ammonia/VOC Stipper, ATFD & Centrifuge,

conuentional ETP - (Actiuated sludge process along with w and Ro),

coppersutpttateRecoueryPlant,spragDryer,CoalbasedBoilers,
Cooling tower, DG sets etc"'

5. The Expert Appraisal Committee (EAC), after deliberation, recommended

,r.. project for granting amendment in ltrnvironmental clearance for

estabiishment of CBfp for industries of Ankleshwar, Panoli etc generating

Ammonical Nitrogen corrtaining effluent with other contaminants. The Ministry
of Environment, Forest & Climate Change hereby accords amendment in
Environmental clearance dated 03.09.2013 for establishment of cETP for

industries of Ankleshwar, Panoli etc generating Ammonical Nitrogen containing

effluent with other contaminants, under the provisions of the EIA Notification,

20O6 and amendments thereto and Circulars issued thereon and stipulates the

foltowing conditions:

ti) Consent order shall be obtained from State Pollution Control Board

and norms of State Pollution Control Board shall be complied with.

(ii) The MoU between CETP ar:.d member units shall indicate the
maximum quantity of effluent to be sent to the CETP along with the
qualitY.

(iiil The effluent from rnernber units shall be transported through CETP

tankers only duly maintaining proper manifest system- The vehicles

shall be fitted with proper GPS system. The transportation of
hazardous materials if any shall be as per the Motor Vehicle Act,

1989.

The units and the CETP will maintain daily log book of the quantity
and quality of discharge from the units, quantity of inflow into the
CETp; details of the treatment at each stage of the CETP including
the raw materials used, quantity of the treated water proposed to be

recycled, reused, quantity of the treated effluent discharged.

The GETP shall have adequate power back up facility, to meet the

enerry requirement in case of power failure from the grid'

Regular monitoring of functioning of CETP and treated effluent shal1

be carried out bY the ProPonent.

(iv)

(v)

("i)

EC --Arnend-ACPTCL
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Before accepting any effluent from member units, the same shall be

as permittea Uy tfr" SPCB in the consent order. No effluent from any
unit shall be accepted without consent from SPCB under the Water
Act, 1974 as amended.

Suitable meters shall be provided to measure the quantity of effluent
received, quantity of effluent recycled/reused and discharged.

ESP shall be installed as air pollution control measure with the boiler
as proposed.

Hazardous wastes will be generated in the form of Primary treatment
sludge, Solids from MEE concentrate drying and used oil will be
handled and disposed as per HWM Rules, 2OO8'

All the recommendation of the EMP shall be complied with letter and
spirit. A11 the mitigation measures submitted in tl.e EIA report shall
be prepared in a raatrix format and the cornpliance for each
mitigation plan shall be submitted to Ro, MoEF along with ha-1f yearly
compliance report.

6. All the conditions stipulated in tl-e Environmental Clearance wide letter
no. 10-96/2O10-IA-III dated 03.O9.2O13 shzrll remain unchanged.

Yours falthfullY,

Director
Copv to:
1. The Principal Secretar5r, Department of Forests & Environment, Govt. of

Gujarat, Sachivalaya. Gandhir.agar, Gujarat.
2. The Chairman, CPCB, Parivesh Bhawan, CBD-cum-Office Complex, East

Arjun Nagar, Delhi - 32.
3. The Chairman, Gujarat State Pollution Control Board, Paryavaran

Bhawan, Sector 10 A, Gandhinagar-382 010.
4. The Chief Conscrvatrsr of Fcrests, Ministry of Enr"ironmertt and Forests,

Regional Office, Westerrr R.egion, Kendriya Paryavalan Bh.avart, Link Road
No. 3, Ravishankar Nagar, Bhr:pa1-462016 (M.P.)

5. Guard File.
6. Monitoring Cell, MoEF.

(vii)

(viii)

(ix)

(x)

(xi)

EC -Amend-ACPICL
PaBC :j ol lJ

(Dr. Ranjini

{Dr. RanJinl llla*rierf
Director
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F.No. 10-96/2010-IA-111 (Pt.) 
Government of India 

Ministry of Environment, Forest and Climate Change 
(IA.III Section) 

Indira Paryavaran Bhawan, 
Jor Bagh Road, New Delhi - 3 

To, 
	 Date: 7th  March, 2018 

The Director, 
M/s Ankleshwar Cleaner Process Technology Centre Ltd, 
2404-05, G. I. D.C. Industrial Estate, Ankleshwar, 
Dist Bharuch - 393 002 (Gujarat) 

Subject: Establishment of Common Effluent Treatment Plant (CETP) at GIDC 
Industrial Estate, Ankleshwar, Dist. Bharuch, Gujarat M/s Ankleshwar 
Cleaner Process Technology Centre Ltd — Amendment in 
Environmental Clearance - reg. 

Sir, 

This has reference to your online proposal No. IA/GJ/MIS/63801/2015 dated 
07th  April 2017, submitted to this Ministry for amendment in Environmental Clearance 
(EC) granted to the project 'Establishment of Common Effluent Treatment Plant 
(CETP)' at GIDC Industrial Estate, Ankleshwar, Dist. Bharuch, Gujarat M/s 
Ankleshwar Cleaner Process Technology Centre Ltd vide letter dated 10-96/2010-IA-
III dated 03.09.2013 and subsequent amendment vide letter of even No. dated 
18.06.2015, in terms of the provisions of the Environment Impact Assessment (EIA) 
Notification, 2006 under the Environment (Protection) Act, 1986. 

2. 	
The proposal for grant of Amendment in environmental clearance to 'Allow 

accepting the waste water across the Gujarat State to help industries located 
outside 150 km radius to comply directions of Hon'ble Supreme Court orders at 
GIDC Industrial Estate, Ankleshwar, Dist. Bharuch, Gujarat M/s Ankleshwar Cleaner 
Process Technology Centre Ltd' was considered by the Expert Appraisal Committee 
(Infra-2) in its meetings held on 21-24 August, 2017. The details of the project, as 
per the documents submitted by the project proponent, and also as informed during 
the above meeting, are under:- 

Environment Clearance was granted to establish 3 MLD Zero Liquid 
Discharge plant to cater services to industries generating waste water 
containing abnormal pH, Volatile Organic Compounds, Total Dissolved Solids, 
copper and other pollutant load, irrespective of the size located in districts 
within 150 km of Plot 7921-23, GIDC Ankleshwar. With reference to this first 
phase of project is already installed and started operation for treatment of 1.5 
MLD effluent. 

(ii) Presently only 400 KLD effluent and 1.1 MLD capacity still available. Further 
inquiry from number of industries has been received which are located outside 
150 km radius district also, for addressing their high concentrated stream, 
after the direction of Supreme Court [Writ Petition no. 375 of 2012]. 

(iii) It is requested to allow accepting the waste water across the Gujarat State to 
help industries located outside 150 km radius to comply directions of Hon'ble 
Supreme Court orders. 

Proposal No. 1A/GJ/MIS/63801/2015 

(i) 
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3. The EAC, in its meeting held on 21-24 August, 2017, after detailed 
deliberations on the proposal, has recommended for granting amendment in 
Environmental Clearance to the above mentioned project. As per recommendations 
of the EAC, the Ministry of Environment, Forest and Climate Change hereby accords 
amendment in Environmental Clearance dated 03.09.2013 and subsequent 
amendment vide letter dated 18.06.2015 for Establishment of Common Effluent 
Treatment Plant (CETP) at GIDC Industrial Estate, Ankleshwar, Dist. Bharuch, 
Gujarat M/s Ankleshwar Cleaner Process Technology Centre Ltd under the 
provisions of the EIA Notification, 2006 and amendments/circulars issued thereon 
and allowed the Project Proponent to accept the waste water across the Gujarat 
State subject to the clearance/no objection from Gujarat State Pollution Control 

Board. 

4. All other terms and conditions stipulated in the Environmental Clearance 
issued vide letter No. 10-96/2010-IA-III dated 03.09.2013 and its amendment vide 
letter dated 18.06.2015 shall remain unchanged. 

5. This issues with the approval of the Competent Authority. 

(Kushal Vashist) 
Director 

Copy to: 

1) 
The Secretary, Department of Environment, Government of Gujarat, 

Secretariat, Gandhinagar. 

2) 
The Additional Principal Chief Conservator of Forests, Ministry of 
Environment, Forest and Climate Change, Regional Office (WZ), E-5, 
Kendriya Paryavaran Bhawan, E-5 Arera Colony, Link Road-3, Ravishankar 

Nagar, Bhopal — 462016. 

3) 
The Chairman, Central Pollution Control Board Parivesh Bhavan, CBD-cum-
Office Complex, East Arjun Nagar, New Delhi - 110 032. 

4) 
The Member Secretary, Gujarat State Pollution Control Board, Sector 10-A, 

Gandhi Nagar - 382043, Gujarat. 

5) Monitoring Cell, MoEF&CC, Indira Paryavaran Bhavan, New Delhi. 

6) Guard File/ Record File/ Notice Board. 

(Kushal Vashist) 
Director 

Page 2 of 2 
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- GUJARAT POLLUTION CONTROL BOARD
PARYAVARAN BHAVAN

Sector-10-A, Gandhinagar-382 010
Phone (079) 23226295
Fax (079) 23232156
Website www.gpcb.gov.in

Consent to Establish (NOCl-Amendment
CTEAMENDMENTNO: CTE- 120389

NO:GPCB/ANK/CCA-1360(8l/ID-327981

ByR.P.A.D.

DT:_/08/2022

~DETOX INDIAPVT.LTD.
PLOTNO:7921-22-23,
GIDCESTATEANKLESHWAR,
DIST-BHARUCH.

SUB: Amendment in Consent to Establish (NOC)under Section 25 ofWater Act 1974
and Section 21 ofAirAct 1981.

REF: (1) YourNOCapplication No.214776 dated 16/04/2022(for CTE-Proposed
changes).
(2) CCANo.AWH- 113467 dated: 15/09/2021 and further amended dated:
18/10/2021.

Sir,
Without prejudice to the powers of this Board under the Water (Prevention and Control

of Pollution) Act-1974, the Air (Prevention and Control of Pollution) Act-1981 and the
Environment (Protection) Act-1986 and without reducing your responsibilities under the said
Acts in any way, this is to inform you that this Board grants Consent to Establish (NOC) for
Proposed changes in an industrial plant/activities at PLOTNO: 7921-22-23, GIDCESTATE
ANKLESHWAR,DIST:BHARUCHto manufacture the products.

The Validity ofthis order will be up to 15/04/2029.

1. Purpose of application:
a) Unit has applied for increased in hazardous waste i.e, solvent from VOC

stripper/ separated organic material from raw material- 500 KLD(20 KLDto
480 KLDJ.
Sr. Nameof Cate. _Q_uantityin KL/Day Facility
No. Haz. Num. Exi. Pro. Total

Waste
Solvent Collection,Storage,
fromVOC Transportation and
stripper/ disposed by incinerator / co-

l Separated 20.2 20 480 500 processing/ sale to Shree
organic cement ltd and J.K. cement
material ltd. fromwho has
from raw authorization in validCCA
effluent after makingMoU.

2. Specific conditions:
a. Unit shall submit details of High VOCand High Organic Containing effluent with

bifurcation every month to the Board.
b. There shall be no change in production quantity/capacity from proposed changes

Page 1 of 4
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c. There shall be no change in water consumption & wastewater generation from
proposed changes.

d. There shall be no change in fuel consumption & flue gas emission from proposed
changes.

e. Sender and receiver both shall comply with online manifest system and VLTS
(Vehicle Location Tracking System).

f. Unit shall comply with additional condition for CPA/SPAareas as per GPCBoffice
order dated: 11/11/2019.

[A]Additional conditions under Air Act:
a) Unit shall adhere to stringent air pollutants standards i.e. 80 % of existing flue gas and

d d . th CPAprocess emISSIOnstan ar Sill e
Flue gas Emission Standards

Parameters Existing Revised norms (80% of
Existillg}PM 150 mgfNm3 120 m_g[Nm3

S02 100 PPM 80 PPM
NOx 50 PPM 40 PPM

b) Following air pollution control measures shall be provided for the flue gas emission
sources like Boiler, Thermic Fluid Heaters etc. (As Applicable) (For solid fuel based
utilities)

Stipulated APCMin Red cate~Q_ry industrial units of CPA
Steam_generation c'!l!ac!!Ylin TPH) TypeofAPCM

Lessthan 1 MultiCyclone
1 to <3 MultiCyclone+Water Scrubber
3 to <6 Bagfilter +Water Scrubber
~6 ESP+Water Scrubber

c) Unit shall provide at least two stage scrubbing system of appropriate media for the
control of the process gas emission.

d) Unit shall install and commission Continuous Emission Monitoring System- CEMS(as per
CPCBguidelines for relevant parameters) which shall be connected with GPCD/CPCB
server (In case of large and medium red category industries)

e) Allcommon facilities shall install CEMS(as per CPCBguidehnes for relevant parameters)
which shall be connected with GPCB/CPCBserver to the Stacks provided with Common
MultipleEffectEvaporator (CMEE),CommonSprayDryer, Common incinerator etc.

t) The unit shall adhere to Sector specific guidelines/ SOPpublished by GPCB/ CPCBfrom
time to time for effective fugitive emission control. (like guidelines for: Stone crushing
units, Coal handling units, spent solvent handling and management, spent acid
management, Decontamination of drums, containers etc.)

g) Unit shall take adequate measures to control odour nuisance from the industrial activities
which may include measures like- use of masking agent with atomizer system (water
curtain), closed / automatic material handling system, containment of the odour
vulnerable areas etc.

h) Unitshall not use Pet-coke, furnace oil,LSHSas a fuel.

Page2 of4
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- GUJARAT POLLUTION CONTROL BOARD
PARYAVARAN BHAVAN

Sector-10-A, Gandhinagar-382 010
Phone (079) 23226295
Fax (079) 23232156
Website www.gpcb.gov.in

i) Unit shall adopt sectoral Best AvailableTechnology-BAT(Like Use of Induction Furnace,
Electric Arc Furnace instead of Cupola furnace in foundry industry, Caustic Recovery
System in Cotton Textile units etc.)

j) Unit shall provide green belt of 40% of the plot area, using concept of the social forestry
and development of green belt outside project premises in adjacent areas.

k) Unit shall provide Wall to Wall carpeting in vehicle movement areas within premises to
avoid dusting.

[B]Additional conditions under the Water Act;
a) Unit shall only use treated effluent for preparation of lime and other slurry in ETP.No

fresh water shall be utilized in ETP.
b) In the case, if the Industry is not a member of CETPand domestic waste water generation

is more than 10 KLPD,industry shall install STPof adequate capacity and treated sewage
shall be reused / recycled to the maximumextent.

c) In case of Large and Medium Red Category industry, the unit shall install system for
continuous monitoring of effluent quality / quantity as per CPCBguidelines for relevant
parameters (like pH,Flow,Temperature, TOC/COD,NH3-Netc.) and shall be connected to
GPCBserver. In case, if the industry is a member ofCETP,unit shall install flowmeter.

d) If the water consumption of the unit is more than 50 KLPD,Unit shall submit detailed
water harvesting plan (offsite).

e) The unit shall explore Techno-Economic feasibility of Zero Liquid Discharge (ZLD)and if
feasible,ZLDshould be adopted.

[C] Additional conditions under the Hazardous Waste Management Rules;
a) Unit shall strictly carry out handling, storage and disposal of fly-ash, slag, red-mud, de­

inking sludge etc. (HighVolume- Low EffectWastes) as per prevailing guidelines and its
disposal at designated locations approved by the Board.

b) Industry shall dispose its hazardous wastes through co-processing, pre-processing to the
extent possible prior its disposal to incineration/ landfill as per provisions of Hazardous
and Other Wastes (Management and Transboundary Movement) Rules,2016.

c) Industry shall strictly comply with all the measures specified in guidelines for spent
solvent management, spent acid management, and other guidelines/directions published
from time to time by GPCBand/or CPCB,etc.

d) Unit shall carry out transportation of hazardous wastes through GPSmounted vehicles
only.

[0] Other General Conditions;
a) Unit shall submit report of compliance of the conditions of ECevery year to the Board

prepared by third party.
b) Unit shall enhance CERfund allocation to at least 1.5 times the slabs given in the OMdated

01.05.2018 for SPAand 2 times for CPAin case of Environmental Clearance.

3. CONDITIONS UNDER HAZARDOUS & OTHER WASTES (MANAGEMENT&
TRANSBOUNDARYMOVEMENT)RULES,2016;

3.1 Unit shall comply with provisions of Hazardous & Other Wastes (Management &
Transboundary Movement) Rules-2016.
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3.2 Unit shall obtain authorization under Hazardous & Other Wastes (Management &
Transboundary Movement) Rules-2016 for increase/ decrease in Hazardous & other
waste quantity / category.

4. All other Conditions of CCAorder No: AWH-113467, issued vide letter no. GPCB/
ANK/ CCA-1360(7)/ 1D-32798/600654, dated 18/10/2021 shall remain
unchanged.

For and on behalf of
GUJARATPOLLUTIONC~~~RD

(Arun G.Patel)
ENVIRONMENTENGINEER
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PCB Id: 32798
( Inspection Report ) - Air,Water,Hazardous

Gujarat Pollution Control Board

 (Under Section 23 of The Water Act 1974, Under Section 24 of The Air Act 1981 and Under Section 10 of EP Act 1986)

10

3

1

2

5

6

7

8

11

PLOT NO:7921-22-23,
GIDC Ankleshwar, ,
Ankleshwar - 393002
DIST : Ankleshwar,  TAL : Ankleshwar,  SIDC : Ankleshwar

Industry Details

Email :

Telephone :

zldank.detox@veolia.com

9714712866

Type / Scale / Sector / Status : RED / LARGE / Common treatment and disposal facilities(CETP, TSDF, Ewaste 
recycling, CBMWTF, effluent conveyance project, incinerator, solvent/acid recovery 
plant, MSW sanitary landfill site) / In Operation

 Inspection Dt & Time : 03/12/2024 14:30 / Air , Water , Hazd

Water Consumption in Kilo Lts Per Day 3330.000

Consumer No.(Electric Meter):
 Disposal Mode of Industrial / Domestic :

 Status of water consent Under the Water Act,1974:

Effluent Treatement plant (ETP) : Units, if provided and status :

828567 ( Routine Visit )Inspection Id :

12 Whether Industry is a member of CETP ?
13

 Discharge Pt / Final  Receiving Body (Ultimate):9
Zero Discharge / Soak Pit
ZERO DISCHARGE UNIT. IN CASE OF EMERGENCY TO 
FETP. / No generation of industrial wastewater

Ind : Dom : 20.000
105.000Ind : Dom : 20.000 Waste Water generation / Discharge (klpd) :

H-126054-29/03/2026  Last Inward:264025-15/11/2022[GRT]

No

 TSDF Name : Safe Enviro Private Limited

 Person Contacted : Mr. Dharmendra Chothani, GM

4

17

DETOX INDIA PRIVATE LIMITED

Ro Name : Ankleshwar

Last 3 Legal Action :

Source of Water Supply: Recycled

 Commissioned Dt :  
   

 Production Start Dt : 
    

01/10/2015 31/03/2012

Borewells: 0
Tubewells: 0

Boilers=3 , DG Sets=2 , Flue Gas =5, Process =4 , ETP Cap = 5891 , Capacity of All = NA

 Env Audit Detail : Sch : 1 , N. G. Patel Polytechnic- Civil Engineering , Year : 2017 , On Dt : 

Applicability of CRZ Rules : No

Outward No: 44083-04/12/2024

14

15
16

Insp Dt Act Leg Dt For Insp ID IR-Leg Type Out No
02/08/2024 SCN 21/10/2024 --- 813535 SCN ROU 825186
04/09/2024 SCN 08/10/2024 --- 817279 SCN COM 823770
10/09/2024 SCN 08/10/2024 --- 818532 SCN COM 823769

Lab Charges Pending :  Rs. 8135.00 Water Cess Charges Pending : NIL

Last Env. Form V : 2023-2024 Water Cess Return : 2017-2018 HW Monthly Return : 2024-99

Electricity Units Consumed in month Water Consumed in month Effluent Discharged in month 
Production - 1487266, ETP - 457200, APCM - 76503 Meter Reading  - 0, Kilo Litre  - 25823 Meter Reading  - 0, Kilo Litre  - 0

Monthly Patrak Data : Last Return : 202410 HAZD Waste Disposal : 4807.000 (288 Trucks)

ETP Details : CMBR-Course Membrat Bio Reactor,P-Collection Cum Equalization,P-Flash Mixer,P-Floculator,P-Lamella 
Settler,P-Nuetralization,P-Pri Settling Tank,S-Aeration Tank,S-Sludge Dry Beds,S-Sludge Holding Tank,T-Carbon Filter,T-
Sand Filter

APCM Details : Bag Filter,E.S.P,Multi Cyclone ,Scrubber,Water Scrubber

Fuel Used : Coal,Diesel

Stack Attached to : *** Not Applicable,.... Any Other,Boiler,D.G. Sets,Hot Air Generator

1/8 ( Through XGN )04/12/2024
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PCB Id: 32798
( Inspection Report ) - Air,Water,Hazardous

Gujarat Pollution Control Board

 (Under Section 23 of The Water Act 1974, Under Section 24 of The Air Act 1981 and Under Section 10 of EP Act 1986)

2/8 ( Through XGN )04/12/2024
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PCB Id: 32798
( Inspection Report ) - Air,Water,Hazardous

Gujarat Pollution Control Board

 (Under Section 23 of The Water Act 1974, Under Section 24 of The Air Act 1981 and Under Section 10 of EP Act 1986)

PCB-ID: ( 32798 )

Remarks :

Site  Observations  during  Inspection ,

One Time Updations
0  - Air - Water - Hazd ACTs Applicability ?  Air, Water, Haz

e  - Electric Company Name (Power Supply) DGVCL

p  - On East Direction of the location of the Company Jitali village

p  - On North Direction of the location of the Company GIDC-Ankleshwar

p  - On South Direction of the location of the Company BEIL-Ankleshwar

p  - On West Direction of the location of the Company GIDC-Ankleshwar

o  - Production since (Date) or Proposed 31/03/2012

g  - Nos of Stacks ( Flue Gas & Process ) 0, 0

h  - Regd with T.S.D.F SEL-Safe Enviro Private 
Limited

k  - Recycler Registration Valid ?? Yes

j  - Name & Address of MAIN Re-Cycler ---

i  - Recyclable Hazd Waste Disposal to O/s State

l  - CETP Name ----NOT a CETP Member

f  - Display Board Provided at the Entrance ? Yes

n  - Nos of Flow-Meters - W.C / W.W.G / ETP = 0, 0, 0

m  - W.W.G Treatment thru Pri / Sec / Tertiary / N.A : Primary

d  - Is Industry ZERO DISCHARGE Catg (If Yes, HOW ?) Yes

General Observation
a  - Is the Industry in Operation ?? No.

a  - R.O File No ID:32798

b  - Industry Operating without CCA No.

c  - Has Production exceeded (last 3 MTHs) than CCA-Qty No.

d  - Any products-NOT in CCA, manufactured-Last 3 
MTHs No.

e  - Foul Odour/Fugitive Emission/Bye Pass  in Premises ?? No.

f  - Industry Name CHANGED in recent times ?? No.

g  - Has Regn with CETP or TSDF expired ?? No.

h  - Seperate Energy Meter for  A.P.C.M ? No.

h  - Provision of any STAND-BY Pump ?? No.

Note: EIA 2006 / SEIAA / E.C / MOEF Applicable : Yes

3/8 ( Through XGN )04/12/2024
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PCB Id: 32798
( Inspection Report ) - Air,Water,Hazardous

Gujarat Pollution Control Board

 (Under Section 23 of The Water Act 1974, Under Section 24 of The Air Act 1981 and Under Section 10 of EP Act 1986)

Inspection Crux:

Water Observation:
Unit is inspected wih specific reference of incident of blast occured in the unit premises. The IR in prescribed 
format with other details is uploade as pdf. [697]-04/12/2024

Air Observation:
Unit is inspected wih specific reference of incident of blast occured in the unit premises. The IR in prescribed 
format with other details is uploade as pdf. [697]-04/12/2024

Hazard Observation:
Unit is inspected wih specific reference of incident of blast occured in the unit premises. The IR in prescribed 
format with other details is uploade as pdf. [697]-04/12/2024

General Observation:
Unit is inspected wih specific reference of incident of blast occured in the unit premises. The IR in prescribed 
format with other details is uploade as pdf. [697]-04/12/2024
~ RO Comments/Reply :Strict action may be taken. -04/12/2024

Specific Instructions given to Industry at the time of visit , for Pt to Pt Compliance

W.C Notings: 

I recommend : g. Recommend Strict Action

Point to point reason of recommendation for this action
This unit is inspected with reference to incident of blast occurred in the unit. During the inspection, all the 
operations of the unit are observed stopped due the incident occurred considering the safety reasons. As per spot 
information received, four workers were doing welding work on top of Spray dryer feed effluent storage tank 
No -1 capacity - 75 KL, MOC - MS above ground. located just near to Spray dryer control room and while they 
were doing welding work for railing installation, due to some reasons, blast occurred in the tank, due to which 
the top structure of tank is blast off and fell on floor nearby and due to this the workers doing welding work on 
tank have died. At the time of incident, both the spray dryers were in operation and the effluent reception in to 
the Spray dryer feed effluent storage tank No -1 and discharge of effluent from the same tank into Spray dryer is 
going on. During the inspection, it is observed that unit has not provided facilities like breather valve & 
condensers on Spray dryer feed tank as per GPCB guidelines for Guideline for Concentrated Industrial Effluent 
management through spray dryer. 

4/8 ( Through XGN )04/12/2024
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PCB Id: 32798
( Inspection Report ) - Air,Water,Hazardous

Gujarat Pollution Control Board

 (Under Section 23 of The Water Act 1974, Under Section 24 of The Air Act 1981 and Under Section 10 of EP Act 1986)

7��;X^sƈS�ȺkKZWj�GNWh\h5�DISH Ďh^h�_pah\h5�8ap_�XF_h�7Wp�DISH report, form-11, form-21, વaFp^ે�વaFSs�
^જk�ક^aj�
5��;X^sƈS�ȺkKZWj�GNWhWh�_jVp_�;Ċap_�waste water, solid waste & other waste/scrap Wj�વaFSs�^જk�ક^aj�
Sp\K�SpWs�વWય\sનkસh^�વWકh_�ક^ી�વaFSs�^જk�ક^aj�
3��;X^sƈS�ȺkKZ�ȺmƗȻk�Xh\p_�કh\Uh^sWj�વaFSs�PM ^ીXsN½�સeીS�^જk�ક^aj�
6��?ક\Wj�વaFSs�Ȑaj�કે�PLI policy, DISH approval with map, Schedule-7 details, PESO approval, onsite 

emergency plan, fire & safety approvals/provisions વaFp^ે�વaFSs�8Vh^સe�^જk�ક^aj�
4��Ⱥk_hકhS�સ\યp�સU^�Nેƛક\h5�8b^ે�7PVj�\h́h\h5�
5����effluent Tj�[^ે_�Ksah�\ p̀_�ȐWs�?ક�WȺkWs�ȶmƘTક^R�
7T±�_jVp_�Jp�STh�સU^�effluent Ws�વWય\sનkસh^�વWકh_�ક^ી�ĤR�ક^aj�
2��Ⱥk_hકhS�સ\યp�\ p̀_�\hહeSj�7નkસh^�8K^sK�8XWh�?ક\\h5�Spray Dryer control roomWj�Zhજk\h5�8ap_�SD 

feed effluent tank (75 KL, 1 no) \h5�NҰકWj�;X^Wj�S^Y�apƣPӄFનk5�કh\�Tતk5�eતk5��Ȑ�સ\યp�કs:ક�કh^Rsસ^�સU^�Nેƛક\h5�
ƞ_hƨN�Tયp_�7Wp�SpWs�;X^Ws�[hF�તlNીWp�Zhજk\h5�XPે��Ⱥk_hકhS�સ\યp�\ p̀_�\hહeSj�7નkસh^�સU^�NҰક�X^�કhય½�
ક^Sh�Ih^�કh\Uh^sનk5�ȺmƗȻk�Tયp_�Jp��8\��;X^sƈS�ȺkKZWj�GNWhWs�ȣk_hસs�ક^as��8�GNWh�કયh�કh^Rsસ^�ZWj�
SpWs�root cause analysis Sp\K�8aj�GNWh�Zjĥ�ah^�n Thય�SpWs�action plan 8Vh^સe�^જk�ક^as�
���8K^sK�8XWh�?ક\Wj�Ⱥk_hકhS�?ક\\h5�Tયp_�7કƨ\hSWh�સƛU[½\h5�_pah\h5�8ap_�
����8XWh�Ďh^h�SD feed storage tanks \h5�GPCB guidelines for common Spray dryer ȺkKZ��breather valve & 

condensers Wj�સkવaVh�ક^ે_�Ksah�\ p̀_�WTj�Sp\K�SD feed effleunt \hNે�guideline ȺkKZ�stripping facility 

seperate WTj�7Wp�SD feed effleuntનk5�stripping ક^ah\h5�8aતk5�WTj�Ȑ�ZhZSp�ȣk_hસs�ક^as�STh�guidelines ȺkKZ�
KĮ^ી�S\h\�facility _Fhaj�8Vh^સe�ĤR�ક^aj�STh�;X^sƈS�ZhZSWs�ȣk_hસs�ક^as�
8��Ⱥk_hકhS�સ\યp�Jpƣ_h�́R�\hસWh�effluent received, treated, reused, RO permeate reuse/dispatch, effluent 

rejected, effluent  recieved for SD & MEE, chemical consumption, haz. waste stock, disposal વaFp^ે�\hહeSj�^જk�
ક^ે_�W�esય�Ȑ�8Vh^સe�^જk�ક^aj�with manifest details.

9��Ⱥk_hકhS�સ\યp�SD feed tank no-2 નk5�top ;X^Wj�carroded & damaged ƚયhWp�8ap_�Ȑ�ZhZSp�KĮ^ી�સkVh^hƗ\ક�
XF_h�_pah�7Wp�8Vh^સe�\hહeSj�^જk�ક^aj�

Compliance Observed in this Inspections.

5/8 ( Through XGN )04/12/2024
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PCB Id: 32798
( Inspection Report ) - Air,Water,Hazardous

Gujarat Pollution Control Board

 (Under Section 23 of The Water Act 1974, Under Section 24 of The Air Act 1981 and Under Section 10 of EP Act 1986)

Instructions in Previous Visits and Reply Insp Det Instruction Status

1��Ⱥk_hકhS�U^ƠયhW�Jpƣ_h�Zp�\હeWhWj�વaFSs�Ȑaj�કે�received effluent its 

treatment /disposal/reuse, fuel consumption, Haz. Waste 
generation/disposal/stock aFp^ે�^જk�ક^ે_�WTj�Ȑ�8Vh^સe�^જk�ક^aj��

827998(29/11/24) ---

૧��Ⱥk_hકhS�સ\યp�8XWh�hazardous waste storage area \h5�@�4����MT as 

informed SD – MEE salt, sludge aFp^ે�સ5˴હeS�Ksah�\`p_�ȐWs�વWય\sનkસh^�
વWકh_�ક^ી�8Vh^સe�ĤR�ક^aj�;�Dear Sir/ma am, We have uploaded a NOE 

reply in Extra documents tag (25/10/2024)

822800(10/10/24) Partial Compliance

૨��Boiler સhTp�scrubber installation Wj�કh\Fj^ી�LPXTj�ȶlR½�ક^ી�8Vh^સe�ĤR�
ક^aj�;�Dear Sir/ma am, We have uploaded a NOE reply in Extra documents 

tag. (25/10/2024)

822800(10/10/24) Still Pending

૩��SVNIT Wh5�interim report for compliance monitoring reports dated 

28.08.2024 & 27.09.2024 Wh5�observations નk5�Xh_W�ક^ી�compliance 8Xવk5�
STh�final site visit TયpTj�SpWs�compliance monitoring report 8Vh^સe�^જk�
ક^as�;�Dear Sir/ma am, We have uploaded a NOE reply in Extra documents 

tag. (25/10/2024)

822800(10/10/24) Fully Complied

૪��Ⱥk_hકhS�સ\યp�Jpƣ_h�૩�\હeWhWh�waste water receipt, treatment-reuse-

disposal, w/w sent to member unit, hazardous waste category wise stock-gen-
disposal, fuel consumption, aFp^ે�UƨShapĥ�વaFSs�^જk�ક^ે_�W�esય�8Vh^સe�
^જk�ક^aj�;�Dear Sir/ma am, We have uploaded a NOE reply in Extra 

documents tag. (25/10/2024)

822800(10/10/24) Partial Compliance

૫��Revocation order Wj�S\h\�b^Ss�STh�7Fh;�^જk�ક^ે_�S\h\�undertakings 

નk5�ȧkƨSXRp�Xh_W�ક^વk5�;�Dear Sir/ma am, We have uploaded a NOE reply in 

Extra documents tag. (25/10/2024)

822800(10/10/24) Partial Compliance

૬��ach½=તkWp�ƚયhWp�_9�?ક\\hTj�કs:�̆કh^નk5�contaminated XhRj�?ક\Wj�
Zeh^�W�Ĥય�SpWj�ȶk^Sj�SકેUh^ી�^hEaj�;�Dear Sir/ma am, We have uploaded 

a NOE reply in Extra documents tag. (25/10/2024)

822800(10/10/24) Compliance NOT Required

8K^sK�8XWh�?ક\�Wj�Ⱥk_hકhS�સ\યp�spray dryer Ihલk�eh_S�\h5�Ksah�\`p_��
Spray dryer Wj�stack \hTj�Wjક`Sh�fumes 8XWh�unit Wh�down stream \h�
WjIp�ZpસSh�Ksah�\`p_��ȐWp�_jVp�Wĥક�\h�8ap_�UQh_�Fh\�\h�air pollution 

Wj�Y^ીયhU�8ap_�Jp��8aj�GNWh�Y^ીTj�W�Thય�Sp�\hNે�KĮ^ી�SOP ZWhaj�7Wp�
SpWj�ĤR�7́p�Wj�કIp^ી�Wp�ક^aj�;�Dear Sir/ma am, We have uploaded a NOE 

reply in Extra documents tag. (26/09/2024)

818532(10/09/24) Partial Compliance

૨�હUaસ�7Wp�^h́j�U^ƠયhW�spray dryer I_haSh�officer Wp�8aj�X^ીƨTjSj�\h�શk�
�ક^વk�SpWh�Tj�7aFS�ક^haવk��;�Dear Sir/ma am, We have uploaded a NOE 

reply in Extra documents tag. (26/09/2024)

818532(10/09/24) Fully Complied

6/8 ( Through XGN )04/12/2024
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PCB Id: 32798
( Inspection Report ) - Air,Water,Hazardous

Gujarat Pollution Control Board

 (Under Section 23 of The Water Act 1974, Under Section 24 of The Air Act 1981 and Under Section 10 of EP Act 1986)

Sr Stack attached to Mts Remark Details of APCM Probable Pollutants.
1 ...  Any Other 14 unloading SCR AMM-175,
2 ...  Any Other 14 mee vent SCR AMM-175,
3 ...  Any Other 10 3nos. mee vent SCR AMM-175,
4 ...  Any Other 14 voc/ ammonia stripper SCR AMM-175,

B  Process Stacks

C Flue gases Stacks
Sr Stack attached to Mts Remark SMF  APCM Fuel  Consp-Unit Insp Remk
1 Boiler 55 120 TPH (2 x 60 TPH) 

Common Facility 
Boiler

YES ESP,WSC Coal 650 T/Day 

2 *** Not Applicable 0 Not Applicable NO N.A Not Used/N.A 0
3 Hot Air Generator 50 2no attached to spray 

dryer (7.5 MKCal/h)
YES FIL,MUL,SCR Coal 50 T/DAY

4 Boiler 50 Boiler-01 Nos -18.5 
TPH EAC

YES ESP,WSC Coal 60 T/DAY

5 D.G. Sets 11 2 X 1000 KVA 
(STANDBY) 

YES N.A Diesel 41.66 LIT/Hour

Details about Hazardous Waste Management :

Sample Details

Sr Act Ph/Temp/Air Sampled Time Type Sampling Point Col-Cond 
1 W-17 @ 8-9 on ph strip / 30 1500-1500 REP  sd feed tank no-1 (75 kl) ~ Dark Brown

D

A

Annexure Details - Air,Stack,Hazardous Waste & Samples PCB-ID: (32798)

Sr Source of Hazardous Waste Catg Qty/Year HW Disposal Management
1 Empty barrels/containers/liners contaminated  with  hazardous  

chemicals /wastes
I  -33.1 54.600-M.T COL,DCO,CYC,STO,TRA

2 Chemical    sludge    from    waste    water treatment I  -35.3 80850.000-M.T COL,DSS,STO,TRA
3 Spent Solvents I  -20.2 182500.000-M.T COL,DSI,CYC,STO
4 Chemical    sludge    from    waste    water treatment I  -35.3 7000.000-M.T COL,DSS,STO,TRA
5 Concentration or evaporation residues I  -37.3 301.000-M.T COL,DSS,TRA
6 Used or Spent Oil I  -5.1 1.201-M.T COL,CYC,REU,STO
7 Chemical    sludge    from    waste    water treatment I  -35.3 7350.000-M.T COL,DSS,STO,TRA
8 Chemical    sludge    from    waste    water treatment I  -35.3 22750.000-M.T COL,DSS,STO,TRA
9 Spent Carbon or filter medium I  -36.2 48.300-M.T COL,DSI,CYC,STO,TRA
10 Chemical Waste (Solid) Z  -Z33      0.000-M.T DST

Sr Product Name NOC Qty CCA Qty Applied Qty Inspection Remark
1 ammonia/ voc stripper 54000.000 80250.000 - KLT 54000.000 CCA RENEWAL 

APPLICATION: 1800 KL/DAY
2 Ammonium Chloride 0.000 300.000 - M.T 0.000 Proposed CETP
3 Copper Carbonate or Copper Sulfate or Copper 

Hydroxide
0.000 75.000 - M.T 0.000 Proposed CETP

4 copper sulphate recovery plant 0.000 9000.000 - KLT 0.000 NA
5 Magnesium Carbonate 0.000 240.000 - M.T 0.000 Proposed CETP
6 mee / mvr with atfd & centrifuge 54000.000 80250.000 - KLT 54000.000 CCA Renewal : MEE 250*3, 350 

* 3: 1800 KL/Day
7 power generation 4.800 4.800 - MWH 4.800 CCA Renewal: Power generation 

4.8 MW X 1 
8 recovered ammonium sulphate 0.000 0.000 - M.T 0.000 NA
9 recovey of ammonium sulphate 0.000 0.000 - M.T 0.000 NA
10 spray dryer 15000.000 30000.000 - KLT 15000.000 CCA Renewal: Spray Dryer 250 

KL/DAY X 2 NOS 
11 steam from 2 x 60 tph boiler 2880.000 5760.000 - M.T 2880.000 CCA Renewal : Boiler 2 x 60 

TPH

Products :E

Raw material :F

7/8 ( Through XGN )04/12/2024
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PCB Id: 32798
( Inspection Report ) - Air,Water,Hazardous

Gujarat Pollution Control Board

 (Under Section 23 of The Water Act 1974, Under Section 24 of The Air Act 1981 and Under Section 10 of EP Act 1986)

 Inspection Team : R.B. Makwana, SO - Acharya Ravikumar j, AEE

Sr Raw Material Name Capacity - Unit / Month
1 alum 0.000 - M.T
2 carbon 0.000 - M.T
3 coal 0.000 - M.T
4 Fresh caustic 0.000 - M.T
5 Hydrated Limi 0.000 - M.T
6 lime 0.000 - M.T
7 Magnesium Chloride 0.000 - M.T
8 sodium hydroxide 0.000 - M.T
9 spent / fresh caustic 0.000 - M.T
10 spent /fresh sulphuric aci 0.000 - MT3
11 sulphuric acid 0.000 - M.T
12 wastewater 0.000 - KLT

Sr   Water Code (Qty in klpd - Kilo Ltr per Day) WC : 3350.000 WWG : 125.000 Water Source     Remark
1 Agriculture 30.000 0.000 SIDC
2 Boiler Feed 2717.000 75.000 SIDC Water Consumption : Boiler 

(18.5 TPH) - 45 KLD & 120 
TPH Common facility Boiler 
- 2672 KLD

3 Cooling Water 500.000 0.000 SIDC 176 KLD waste water 
generated from Cooling 
which is recirculated along 
with Boiler Blow down

4 Domestic Purpose 20.000 20.000 SIDC
5 Others ..... 73.000 20.000 Recycled Water consumption - 

Scrubbing : 20 KLD, Lime 
preparation : 53 KLD

6 Wash  Water 10.000 10.000 Recycled

Water Consumption & Generation Break upG

Signature By(R.B. Makwana, SO )

Solid WasteH

I hereby affirm, that all the PDF, Data mentioned above, fees paid has been checked & certified.

8/8 ( Through XGN )04/12/2024
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Accident Report 

 
Name and address 

of Industry : 

M/s Detox India Pvt Ltd,  

Plot No - 7921-22-23,  

GIDC - Ankleshwar,  

Dist. - Bharuch. (PCB ID - 32798).  

Subject : Incident of Blast occurred in the unit on 03/12/2024 @ 12:45 Hrs. 

Product: Common facility for Industrial wastewater treatment having 

facilities like MEE, Spray dryer, MVR, ETP, RO, Captive power plant, 

Integrated common boiler facility etc.  

GPCB Permission 

status 

Unit is having CCA No – AWH - 113467, which is valid up to -

29/03/2026.  

Date and time of 

incident 

@ 12:45 hrs – 03/12/2024.  

Date and time of 

inspection : 

@ 14:30 hrs – 03/12/2024.  

Reason for 

incident 

Exact Reason of Blast accident is yet not identified and unit is 

instructed to submit the root cause analysis report for the same. 

Causality As per spot information, four workers are dead due to the blast 

incident. The final details regarding casualty/injury shall be 

considered based on DISH report.   

Environmental 

issue 

 

As per spot information received, four workers were doing welding 

work on top of Spray dryer feed effluent storage tank No -1 

(capacity - 75 KL, MOC - MS above ground.) located just near to 

Spray dryer control room and while they were doing welding work 

(for railing installation work), due to some reasons, blast occurred 

in the tank, due to which the top structure of tank is blast off and 

fell on floor near by and due to this the workers doing welding work 

on tank have died. The glass of windows in nearby spray dryer 

control room are also broken due to the blast in the tank.  

 

As per spot information, at the time of incident, both the spray 

dryers were in operation and the effluent reception in to the Spray 

dryer feed effluent storage tank No -1 and discharge of effluent 

from the same tank into Spray dryer is going on.   

 

During the inspection, the above mentioned storage is observed half 

filled (i.e. - @ 37.5 KL stock) with effluent for SD feed. One sample of 

the same effluent is collected for analysis purpose.  

 

During the inspection, plant operations are stopped considering the 

incident.  
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Pollution level 

monitoring 

No any abnormal smell is felt near to the incident location and 

ambient air quality near to the incident site is observed normal. 

However, one sample of wastewater filled in the tank, in which 

incident has occurred is collected and sent for finger print analysis.  

Results Analysis Report awaited.  

Warning  Not required.  

Reason for 

evacuation 

Evacuation from premises and nearby units is done for safety 

reasons.   

Chemical involved Effluent received from member industries having dark brown color 

and one sample is also collected for analysis purpose.  

Status During inspection, the top area of the SD feed storage tank No - 1 is 

observed blast off and fall on ground nearby.  Presently surrounding 

area near to the tank is cordoned. During the inspection situation is 

under control. Written remarks in 3 - day notice is given to unit. 

Observations :  

This unit is inspected with reference to incident of blast 

occurred in the unit. This unit is engaged in Common facility for 

Industrial wastewater treatment having facilities like MEE, 

Spray dryer, MVR, ETP, RO, Captive power plant, Integrated 

common boiler facility etc. and it is having CCA valid up to 

29/03/2026.  

 

During the inspection, all the operations of the unit are 

observed stopped due the incident occurred considering the 

safety reasons. During the inspection, it is observed that Just 

near to the incident tank, unit has provided another Spray 

dryer feed effluent storage tank No -2 (capacity - 75 KL, MOC - 

MS above ground.) and during the inspection, @ 26 KL of 

effluent is observed stored in to this tank. The top of the Spray 

dryer feed effluent storage tank No -2 is also observed 

corroded and broken from top, hence unit is instructed to take 

necessary corrective measures and submit its report.  

 

The effluent it received from the member industries from 

tankers and then stored in above & U/s storage tanks 

(presently in above ground tanks). In above ground storage 

tanks unit has provided 16 Nos of tanks, out of which four are 

used for Spray dryer effluent and others are used for MEE & 

other uses. Then after the Spray dryer effluent is treated 

through primary treatment (neutralization) followed by 

passing through filter press and then after stored in 

underground storage tanks. Then after it is feed to spray dryer 

feed tank No-1 & 2 (each 75 KL) from where it is feed into 

spray dryers.  
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During the inspection, it is observed that unit has not provided 

facilities like breather valve & condensers on Spray dryer feed 

tank as per GPCB guidelines for “Guideline for Concentrated 

Industrial Effluent management through spray dryer”. Unit also 

not provided separate stripping facility for SD feed effluent as 

pre the guidelines, hence unit is instructed to clarify the same 

and to comply with the Guidelines & provide all necessary 

facilities as per guidelines.   

 

Unit is instructed to submit the root cause analysis of the 

incident occurred & to submit the action plan for such incident 

does not occurs in future. To submit details of any, wastewater 

solid waste & other waste/scrap generated due to this incident 

and to disposed them properly as per rules. To submit latest 

details like PLI policy, DISH approvals with approved layout 

maps, schedule-7, PESO approvals, onsite emergency plan, fire 

& safety approvals & provisions, DISH report & their actions 

due to the incident, Form-11, form-21 etc details. 

 

Unit has not furnished, details of last three months effluent 

received (for MEE & SD), treated, reused, RO permeate reused/ 

dispatched, effluent rejected, Chemical consumption, haz. 

Waste stock & disposal etc., details, hence unit is instructed to 

submit the same details along with manifests details.  

 

Authorized person was contacted & 3-day notice is issued to 

the unit to submit required details as per instructions. 

Photographs taken during inspection, fire incident report in 

format and 3-day notice issued to the unit are attached 

herewith. 

Name and 

designation of 

inspection team. 

         

 

               

         R.J.Acharya, AEE                            R.B.Makvana, SO 
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Photographs 

 

 

 

 

Tank in which incident occurred Top of the tank blast off 

  
Top of the tank blast off and fell on ground nearby 

  
Dead bodies of workers near to the incident location Top of the SD feed tank No-2 located adjuscent to 

tank-1 is corroded and broken.  
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અકસ્માત અહવેાલ બાબતન ું પત્રક 

               તા-૦૩/૧૨/૨૦૨૪ 

ક્રમ જીલ્લો તારીખ વવગત કરેલ કાર્યવાહી રરમાર્ક ય્ 
૧ 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

ભરૂચ  અકસ્માતની તારીખ અને 

્મર્:- ૦૩/૧૨/૨૦૨૪ 

ના રોજ અંદાજે ૧૨:૪૫ 
કલાકે.  

 મ લાકાતની તારીખ અને 

્મર્:- ૦૩/૧૨/૨૦૨૪ 

ના રોજ અંદાજે ૧૪:૩૦ 
કલાકે. 

 મે. ડીટોક્ષ ઇન્ડડર્ા પ્રા. લી, પ્લોટ નું- ૭૯૨૧, 
જીઆઇડી્ી અંકલેશ્વર, જી-ભરૂચ (આઈ ડી- ૩૨૭૯૮) 
માું તા-૦૩/૧૨/૨૦૨૪ ના રોજ અંદાજે ૧૨:૪૫ કલાકે 
Spray dryer feed effluent storage tank No -1 ના 
ઉપરના ભાગમાું કામદાર રેલીંગ ને લાગત ું વેલ્ડીંગ ન ું 
કામ કરી રહ્યા હતા જે ્મરે્ કોઈક કારણો ્ર ્દર 
ટેંક માું બ્લાસ્ટ થરે્લ અને ટેંક નો ઉપરનો ભાગ ઉડી 
ગરે્લ અને જેના કારણે ચાર કામદારો ના મતૃ્ય  થરે્લ.  
 

 મ લાકત ્મરે્ Spray dryer feed effluent storage 

tank No -1 માું ભરેલ ગુંદા પાણી નો એક નમ નો 
લીધેલ. 

 મ લાકાત ્મરે્ ્દર વવસ્તાર કોડયન કરેલ અંને 
પરરસ્સ્થવત કુંટ્રોલમાું જોવા મળેલ. 
 

 એકમને ફોમય-૧૧, ફોમય-૨૧, DISH રીપોટય ,  
પી.એલ.આઈ પોલી્ી, છેલ્લા ત્રણ મા્ ના ડટેા અને 
અડર્ મારહતીઓ રજ  કરવા જણાવેલ. એકમને ૩-ડ ે
નોટી્ આપવામ આવેલ.  

 

 

 

s/d                                      s/d 

 

આર.જે.આચાર્ય, મ.પ.ઇ     આર.બી.મકવાણા, એ્.ઓ 

201



-!-- !t-- v rnw I YFTalrE!!-lraErJl[:l-,rJEa-

-

1,w\17

GUJARAT POLLUTION CONTROL BOARD
Regional Office - 5009/4,G|DC Estate, Ankleshwar - 393 002. Dist. Bharuch (Gujarat)
Ph. No.:(026a6) 222933 E-mail ld:ro-gpcb-ankl@gujarat.gov.in

dut?t ilra Etus qqhll qrrou ("t'ldlu)

7t +]g{cll t or{lu :9 } lt2- Qc 2Q,

qrell ukfdqil tsz4"fl scrlt-23, oqr ultrlaqil tgaroll Es.t-24ui uqlqrer (grar)
ultrlhqe - tgesoll sct.t-ioEoqr ora'li udlcr uurll 1il ua) "lh) udl 5?o1? urali og{'u,n
inll uorq crdi orltu ilai "lh)dr Egu) eP uruoll rrqui eruc{ qqtsr'l ui avr+r src,r'l
ultrsrr errll{ dli.

(3)

Uu'li ttTQct rrrer or'lJ/i'f, +nsrrai sr:I ot.nqqtdt Eg aP,

utct sld stqJ otltccrat B B 3rr ori irr c'lq o'l sd {a a otlrqqtou B uqqr ur
urhl"lqu ulqql i Eosr slcrt l"lqrr'l"ll qqcr ur r,rfhfaqa Esq onrQc{l s'ld ot'i{lu"n,
slcrr s'ld gsa"{|, zrErr"fl uqqr uNcrr sld ultrsnueon s)d t>rerud vrcror srqrai
ur{l rc{ B } urcr"r srcr.ri ur.ti B } }rr i "rscl 5?Grcrr E6 rrD, 

-

r'ld urqa uraJl, u1lq'ltlrs r{rc!, lsJ, rg+ar, e+crQv uqqr ua?r s'ld ucccrofl
e+grll duril s?qr ui irn sil'l{l 5?cncu Eg .rr} utqqr t retrui ii drr morcri
stret o'lq B ul stqer B i Eoc slcr laqrr'l Xrc s)d rjor) sr<rli urrcer'l B, ueer
qcl"n ?ql{lui 0, acn s'ld rrqroll zsdl clqr rrrl uri ii Or rracri sner olq }ql Elqel ) i Eoqr slcr laqu'l Esot [\raNr:r s'ld 1"r) su["r) gue), icr ilrrlot uruy'l,
Ulla'lDrs r<rtc?, lsJ, tgtat, e+orQr qqqt ur'q s'ld loanoll erg sort clqr tr}
uI ,{l{ retrQcr uui erucr qdd dld.

6tr'|a/srrur"lrui erucr qcrt'l ilils ! ?i.nr,rtlr*r+l l4, 1oar. OV / 17 /zoll+
urr{l arO ucrq aE "llir0 cerf}au'l qer B. hrs

r( f, ft. h,-rr

I
1.L- fit e

rld,

.MJ.e......0.e*p.K..l.J]*.'cL Pv'[ L ]c,

...0. t. t... r:,..q...:... *.3 3.1.:..LI - L 3

....t+].;;.t).( 1...r.\.g.a.\n ,-tt tY

....}.t *i......... 8.n i.i!. ;.t... :k

(1)

(2t

1.

2.

3.

as(r uicr 0.

ut t?lcu (.r){lu) ilqcol

lF'- )

udl :-

ultrsr{ld dril s- R

e'lq't :- J

B i '' .tkv '.u^ L
s,

o

'it, 
'"r ffi,-{ nf;::i

Cr t-l .

' ho t' r^r''

,)dGf,.i.,..

202



tY?rd y1qur lordeur c'i$
?l?sllt: utla oi: uooe/y,Uurddldl risclr*{r ' 3c3 oo?,p,otQU

PAE-A

q-lot: ( o" ( a ( ) eeec s s,Website http.//g pcbxg n. gujarat. g ov. i n

Email I D (Regional officer) - ro-gpcb-ankl@quiarat.qov. in, (Unit head) q h -spp! - ? n K l@ g!rc@tsq!ryr

w\17

e{rq dr{til"n ErRaet aJfi

errtl.Sl.oi3..3,?.tJ.8 SEr{l7r}cr: ...R.1...L*.,Latitude/ Longitude..?.t.,.6.}. 7.i,3.r ...7..i.,.0.f. 5.1 J

gflurot,
urrrr*Iloi vgllooro! B. urrry 

",.QlJl.l.ld.tU, 
e'lry urrrrgll ou ulguo{l Acrtslo crtt

eutn dqt?t sfl tloetsetot slcr t) t e,erara eqr/ulqll/v'tuldl suel/.........'......o11..:'..1
..?.f.1....:..I...l..."tgou tzus?ql uref ulsdlo stcr B.

ulqgfiotr rls;uofl tc{tstd e,?uutot uuf<regflu sluelut'lat eiotif adlur)/arl'aur't
v'tor/vlglol urhcr O t urrull usoe u?U eistif ftltglu clol rl$crl urdTurudl slueldlu
rprcri clcl ud/utuqt uu[aegt oJs?uot <tsld" clal rrEcrr geedl ouluoll ftroio TYq
rrlqglld eriorodlofl as 5{l qtsqlou Egen uri clfuiaui e.ustf}ul'o/5olur)/eluorlur)
uruorui ult O.

u1 uecfi uuqgll otle) clfirloui egura s{l ils'l o'r utuctt clfuro rrjcrler\7e'qtaol/
gc[ar u$otcr s;tus;t.vcu ftor-og ui ol'r5oll ctgl se)fl, uitflotue iury eflioll s0flot c]fuio

ui uruqt XGN rre utu<tt Email dl eg g,?ol or'tdler ulqttlui ull0 B.

rQr o dq ru t ?lu I Gt v) o I u rh cr eu o bel Id / tCl ul I a l'o u) / u I rll u't :

"?.'. $^^'--., 5l ; { t- &*
{,rr11r,,rrlar Q,rru rn, &l ii-^ I o:{ \ }! G

,g'r ?^6.r^-.n' f .r1'r\\ Cl' i''

-r\ ^j
j

O. ry ^.u!. Il,

--1

)
i

.f

t+-"(
,)'

q 'f. -r\
,)T -1

J

f f '}
")

,
<\

) l

)

f ')" '\1 '

.)
1) T"J 4.

'{ t' a'

J
Ti2

T,')

( L 0 -f- :1r*.. ^. --
t*d,l.u?'" c

{\

)

t-

1

t
t I 'x' I

fl + r
1

(
ri'

l
"! -t\:

*)". ,) L.
& -i

^r.. L

I-

,

r1fi E

5\

"lt"J I I: .\
{ )

d'
ti

a

r

p

flr

$

{ '1n-

ry...

1

{'' J-

^nf
]r

1 r
* )

f f.
q

a l-' ,3

:t ,n -( E
:

ii ,i-),

a_-

r ) .J\-1

YC
l

rl5-1
1.L .$ f_) p -C\Y

i-,1

.f\ :

\.
(

)i
5-

)

L ,fY1

a1- r

.l

.. .:

n^;!

..'\.
,. ,*.r..,.. . t -. ,; 1 ,. ' )'^

I '' lr.a r' .)
)

tn' f
\,,,1 -1r)

i,
i{J

"*-p
a

r \." 6l -{1 i
1)

\
r+

t\

,,f
I

.. lq

G.n'
A,
iI

.i)

i a',

--v

R n1i

^1.-l{.

i'-'r'

\ I i I : - tr \L.J -)

.i

(uroor)

1

tda
I

'.,,t {

)

_8.

t

203



tT?lcl YLuUI forriarel q'i$

?t?olt: ur'la oi: uooe/r,Uurddlill ristl'.n ' 3e3 oo?,$,ollu

P

q)or '(oequq )eeec33, Website http://gpcbxgn ujarat.gov.in
Email I D (Regional officer) - ro-qpcb-ankl@quiarat.qov. in, (Unit head) uh-qpcb- an uiarat.qov.in

r{-
5:Jit p

IF.4 ./ 'Iie
i.' l ).)

{ff, {;r,q '

i'n) -f,'-^-'L- r'l)\^''\-! " n -,h t l:fno l, ;

d ) ; PLt la "',rl
. n',-l' -1 ?frlU 'I uu''
I LJF'- , t,-)

a{'fxtv' L' *lt*,',"',t,,
{1 "fn''t,/\': I w

')'

<lr'\, (,)tIt{e-

)''' r ') -^ ff i-'

[i '',, i ii -' ' --fl +'

t f;\'^, I ,.' ' _t t
A\' I 6r,, t.-,- t i'-$. t ''

+rl+l''rl,; P ,! 5o
l_.

1S\\tr\. l{.,

f..lr'.

\ i)1/.

'-lr\-'^'\

J*l

a

il,\*
'-1". \'

\'t' -' ' g

pt:ttY I ,ttrrr (w),{,'

f)'-''' t '

ir "rr fn

\ l )\'-'
'")

'.i5

/1

r-,\; s r\', \

l

a

)
) \.L

C fr r ''"'' I T

i*!','n" t"

,.J ,
f ,, - lp [,'

)\.,1-r i61 I -l rr' \

fin fr ''' l' P-
ri . I ry :D

, Ii: );\:, t 3'
Cp, 1 , ,' .-" tS" '

LL

t'r ,ir'I

rF- (

!^. /-,1

lt\

"A.r

5u.ftl.or)5orl orlfi utd o<fl,

(urftrsr{lur'tot t or lu,6) o1, erdl )' :L.

.,.-)
t/

Ii

i u'rrn 'oI 'at-h,T/ l, .> ts ,'t t

a'2
I'J sedlfi YI3rl olla u6lCIC{tdtlloflndn tUoluIs ua (?gulo UIui rtgGI c'lutSlduc{

uG{ rstd E,?uu lol urftrslfl dlul'tul
q"rcti ot?dt Yqllac{ O tul,

UEtuil ull eeroP+uto /eluol te,ft /e1ulcl(ug

(r) ur remtlutd/quau) ut0 q. oll0 udl 5?0ll? eitqt il€ud (i . rJ

(c ) iu r ser [d cr ?usrf]ut-d / e1st1ir 1113 leff lor oi " "' " "-" "' "'ete)
s"otl" erlel€ucl'g-;;; t"a rita oflO unrql"n egurro O'

il er€l

risuar utoftatll/ut Gt'lu rloqate o! alu,6)o) uol usl:

1t:4,ILclt. 3 03
P\G

)

204



tv?rd y1uet I'reieel c'l$
?l?sllt: vtla oi: uooe/r,UqrtJdlil'l aisclr.p - 3c3 oo?,g.ptfU

Ps*-3

-

w\17q-r or' ( o e q u q ) eeec s e, We bs ite h ttp : //g p c bxg n ujarat.gov.in
Email I D (Regional officer) - ro-spcb-ankl@guiarat.qov. in, (Unit head) uh-qpcb- an uiarat.qov. in

"Qtsl 
<t.{lu"ll l"rftAer 

"r'l€I

srtf.Sl.oi'..12.*.|lfBEr{t/rlcr: ...R..l..L..,Latitude/ Longitude...?..\..,6.}.?.i..} ..1..i.,.i.t.-,..rJ

gflutor, r I

urqslloi vgnooro! B. urr 
",..?.).lt 

l.l.!$t e'tv urrr*fl orr rlsuo{l acrrsro crtl
?usr dqr?r s{l doetseror slcr O t e,erera cor/urgll/vlurrll sucl/...............ort.:...t
.?=\.t....-...l..i..."r1orr 1eus?ql ureT olsdla slcr O.

urqgllar ulsuoll acrrsro 6?uutor uufoegllu sruerur)ou eiooT adlurl/al'<rul't
v)or/vrgror uticr O t erruri rrsce er?u eietif liagfu clor rrQcrr urdTuruor sruardlu
qrtcri clcl rrrd/uuot uuloegt qJeellot q(,|d" tlat rrEcrl Socdl outuou ltr6io Tyq
urru*fiol erioroqroll <rs gfl qrs<lrou Egdt uri clltrroui euoftq[oTaorur)/eSuorrur)
urrrqrui uut O.

ur ueci uuugll otlr) c)tuaui eguuo sfl ers) o) uu<tr clfucr tScrrer)Toutaor/
5dor uB<trn srusrrydr fBor-og ui ol'I$ofl <lgl srlfl, uitllopre iuv alriGfl sl){ld clftao
ui oruqr XGN rre eruqr Email ell eg s?or or'tdler uruorui urri B.

?eIQ dq r il 6?ru r ot v) o I u ti o eu o bu ld / 1Cl u) / qlo u) / u r rll u) :

,:, .'rC- r ,qr r- 0-^. -i : ,J i. ,- | I '- I

Y ,-;;r,,\,) .. cl 'r*,' I-J f"r'n\ Q'"

^)-. r\ j1 ''-- ^!)\(^ 'tC' r\ 't r { t 
"'

rvo L d\'f '-1. tl ?

C \,-, - &-,'

,\
.\

lry)

}1
/)+t1
'..-l i '' q)

.t '\a.

7

a
('r

! -r'j ))tr'iJ
f I rn nn ,Ir\-{

J

@ c JL,/
"*- ,n,. 1

_.,' I \,^.^
.1 -r- / ,-rv( j!

€ r?t,'J ?'"t'r rlJI'i,Jn 
1q-l,V

-->

pr

i

p
t

,1

I
I

d
E

1. ")

I
,') .v

1
I

4lf'
).t

I
U(l

') I

1I
.,,.\

_i

\"r

I

,,ft

nrl +
a.-'i i J \

-1 
'1-. I -

.\l / ^\

I

c'"$/
.+ t '' 'v^

- i,'
t

.-. i' -

*"1
*l

i

/.,)

!
I

4"
....1€ ' /'1. ^4-t .r - ir, ',

a. r I
t, .\

';

:ra
a "l: J

l-
i

e
A,l

r",i {,t-*"'r" I

(uroor)

)rd

1I

205



tr?td yfqer ll'raieel c'l$
?t ?04 ui') e ol: tJ 0 oG Y YIu ddh{l sclrqr 3 3 0 0?, t1 ,0llu

uh-qpgb- ankl@quiarat. g

ru: u e

Email D

g'l ol ( o?ta ( ) ?e?c33 Websi te Elplgp@Igrulja rat s ov i n
Region officer) ro-qpcb-an kl@g u iarat. gov. i n n headU it

r3.u.l-or.or)5orr ourf urd ccfl,

(urftrs l{lur)or r or tu, Gle,), erdl ),
Q; n,h

A n-t.\I h-
U*L

)3
')

-)I
I \.i

t,

,J
B n^ ,t tr'r)n 4

Bc{rsrd clqrui ul0cr clu t r}suol ulofo0ofl ?guuds (i crul q3 ion elrt v udl sedl)

TC{ lsrd Ee}utot urltrerfl s{lu)O
qucri or?o! vglrtcr O iur,

gorul u r I eeroP+erlo / ejuo rur) TqXu t?t (ug

.\

lO

(r) ur eumlluld/quau) ilrO q.

( e ) iu I e,el [i cr ear cn f]arl-<r / q1u or I ur't u i dl
s"oil? a{cr6rtd qi. iorl rilE rilfl oflc) rrul gurlcr O.

o,f6$l'o erdla

llf,! ol
glofl e

rlsuar ulolatll/ur a'lu rloceue oi aru,6)o't uoi er$l: \
\)lu r li'.

IJdt. 3 ()3 "i ,l-j 4,
f"\{-'

oaaaaaaaoaaaoaaaa

206



DBTOX INDIA PRIVATE LIMITED
1327981

( Eflluent Manifest )

To be forwarded by To be returned by the Operator of the facitity to PCB after treatment and
of wastes.

ln Princi pal Approval Details :Accepted - OAplzOZ4 6:4ZpM - Remarks :

Stamp Date: Signature:

2-f t.L\
:3:l 

o
,f us.-

By scanning eR code, *.r?;1ftJ"[rwm be

Print by 536E1 @ 0ULU20UMz46:O PM ,rS

\.n
{_f r-l .

opManifest No:
7647273
0211212024

Sende/Eftalls
Sender Name Safe Enviro Private Limited [53681]
Address 966to976, 1040 , 1045 to 1049,- Taluka :JAM Distict:BHA pin no:392150

Contact Details 9510860178 info@detoxindia.com GPS Coordinates Lat Long

State

Facility Details DETOX INDIA PRIVATE UMITED

Contact Details 9879512581 62t2047852515U

Address GIDC Ankleshwar, Pin no:

Category landfill cell TSDF, CBMWTF,Ewaste effiuentrecycling, conveyance
landfill site)-6e.ron Dryer-AUWS

Eff,uent Dispose ary 35.110K1

Name 959 vikramsinghr{1971@gmil.com
Addrcss l Amijadav :Vagra

Vehicle no Gl16AU365 Enabled Yes of Vehicle
Driver name madanlal yadav Driver Contact No 6352027745

Depart. 021L212024 8:12PM

Remarks leadnte ftom landfill

qa

,e
tlj l

$
o VRI

Name and ofsender:

AZD
,6k:,

A

U
Signature:

I

Transporter's Acknowledgement of Receipt of Efflueni ' -
Stamp:

Receiver's Certification of Receipt of Effluent

copy has

Page 1 of 1
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f*"&
DETOX INDIA PRIVATE LIMITED

1327e9l
( Effluent Manifest )

To be forwarded hy To be returned to the transporter by the operator offacility/recycler after
waste.

ln Principa! Approval Details :Accepted '01112120241 1 8PM - Remarks.:

Stamp: I)ate: Signature;

opy 4Manifest No:
7607089
0ll12l20.24

Sender's Details

ReNe!,v Photovoltaics Private Umited tS3OOOlSender l{ame

Addre6s FP No. 232, TP-2/A, Dholera Special Investment Region,Dhorea, District Ahmedabad Taluka :SAN Dstict:SAN Pin no:382455

t-at fl2.224s7502217 3357 Lo{W
:72.20008850N)7656

GPS CoordinatesContact Details 9909923328
abhishek. kadamiya@renew.com

Receiver's Details

State Gujarat

DETOX INDIA PRIVATE LIMITED [32798]Facility Detalls

Contact Details

Pin no:393002

GPS fnordinates Lat :21.62I2M78525 1564
:73.M673072975027

AnkhstMar, Taluka :ANK

9879512581 zldank@detoxgrouP.in

Addre$

Eff,uent Dffiils
Category Process

Qtv

surface treatment or proces such as pickling/electroplaung/paint

wing cyanide or finishing and anodizing / enamellings/ galvafitzing
or process

Effluent Dlspoee

Details
9904111 198 Krishnachoudhary@keltank.comCditact D€taiteilame Aadi Logistics

Tahka :BharuchFioi no,2900/152,,GIDc litiDt STRIAL ESTATAddre6s

of VehicleGPS EnabledGJ 16Aw4642-triqErl -867ss604392255f '"'.Vahicle no
63s4478734Driver Contact HoDEEPAKDriver name

Waste Transportation D€ilails

Vehicle Ir€part. OLlt2lZ024 4i12PM

TOTAL EFFLUENT QTY . 42130 KGRemarks

"(;

2

.,,

t\ t;.t

Nam of sender: re

or/t2/2o2Q
Date:

Acknowledgement of Receipt of Ellluent
I)ate:
Ol/12/ZozQ

Signature:
(o

Certification of Receipt of Effluent

By scanning QR code, copy of transporter will be diiplay. 1,411 copy has same information)

Print by s3000 @ 0ir/12120240l:43:33 PM 511c3650-721f-4193-ae53-7 8lcdfl46761

f,r i--l .

Page I ofl
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a, 4AI N, NMaet, tt614oflongi, 

9lt. (09) 24u035, 244023e, 54: (09e) 2440?349, 

le d 9e21-22-23 GIDC Usau? 

B ABA dish-ahdgujarat gov in 

sHis:sluIESAHla/ Y-USlt/Y0(?) $1.439/028/54 

ale e 21-2-23 GIDC lSau? 

elu:12/202% 
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